- the Minister  of  INFORMATION 'AND
BR:OADCASTING be pleased to state:

a}.'.l_wl:\gthet Government have noticed
LBl gniﬂwn' Al India - Radio External
: :S‘ervide in "the National Herald during
~Ostober, !971 pleading for greater control
;Zof Extetnal Affairs Ministry over the
'.-ABxlemal Servnee Programmes ;

{b) the machineries for co-ordination
. etween Lis Ministry and External Publi-
city Divumand the Radio for external
_bmtdenm in gencral and for specific
‘;Prognmme and

- (q) how well these machineries are
“working ?

| "“THE MINISTER OF STATE IN THE

MINISTRY OF INFORMATION AND

‘BROADCASTING (SHRIMATI NAN-
: .‘DINI SATPATHY): (a) Yes, Sir.

- (h)' The Director, External Publicity
. ‘Division is 8 member of the Programme
_Advisory - Committee for the External
‘Services Division of Al India Radio. In
~ addition’ External Services Division .of
~All ‘India’ Radio maintains close - contact
"“with the External Publicity Division and
also with other Divislons of the Ministry
'of therm.lAﬂ‘airs so that the broadcasts
" on ‘its ‘external services correctly reflect
" India’s foreign policy. The External Pub-
. licity Division, through the Indian Mis-
. sioms -abroad, provides the All India
‘Radio with feedback on- its External
" Services Programmes and also assists in
r'-:‘thnecrnitmcnt of foroign hnguue staff
nudol w Am

231 SHRI S, C. SAMANTA - Will-
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2332, KUMARI KAMALA KUMARt:
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

() whether Government have given
any instructions to the Tatas, Birlas, Sahu -
Jain and Dalmia for cstablishing large
scale industries in the most backward
arca of Chotanagpur in general and
Palamau in particular ;

(b) whether licences are being granted
to large industrial houses for the exploi-
tation of the mineral resources of that
area and the people of Chotanagur are not
getting employment ; and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI GHANSHYAM
OZA): (a) to (c).  Information iIs being
collected and will be laid on the Table
of the House,

Brain Drain

2333. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of SCIENCE
AND TECHNOLOGY be pleased to state :

{a) whether his attention has been
drawn to an article on “Brain Drain in
India" in the Statesman of the 10th Nove-
mber, 1971 and a news report in the .
Indian Express of ths 13th November,
1971 on the grand strategy to lure “Brains”
‘back and, if so, whether our Science
Policyisl’aulty to the extent as peinudvv
out in tbue press reports ; :

(b)wmnmhnwbm tahaby"

eomnmz © ht:g beck mh kdiu c




) thc'-smps ‘bainx takemto cordect - the
Ll dnwbacks of i our Sciénee: Pohcy ?

TBE MIN!STER OF PLANNING
. AND MINISTER OF DEPARTMENT

~OF SCIENCE AND TECHNOLOGY
. (SHRI C. SUBRAMANIAM); (a) Govern-
ment have seen the articles. The Science

. Policy Resolution of the Government of
India (1958) had been examined for the
third time in November, 1970 at a Confere-
nce of Scientists, Technologists and
Educationists, organized by the Committee
on Science and Technology (COST). The
Conference did not find it necessary to
suggest any amendment.

(b) Some¢ of the measures taken to
facilitate the return of Scientists and
Technical Personnel to India from abroad
are given in the Statement attached.
These efforts will be continued.

(¢) Does not arise in view of the answer
given at (a) above.

STATEMENT

The following steps have been taken
10 facilitate return of scientific and tech-
nical personnel t0 India :

(i) Creation of a Scientists’ Pool to
provide for temporary placement of well
qualified Indian scientists and technolo-
gists returning from abroad.

(ii) Creation of supernumerary posts in
approved scientific institutions to which
temporary appointments can. be made
"quickly from among the scientists work-
ing and studying abroad.

|, (iii) The Union Public Service. Com.
mission and’ most of the State Public
Service - Commissions ~ have agreed ~to
treast fndian scientists and technologists
whose particulars appear in National
_ Register as *Personal Contact’ ‘candidates
for Al posts advertm by them. The

Umon' Pubﬁc Semu Commus:on have

mmamm“ao. ‘ 1993 (W )
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also mwu arranzumts for mwrvmwfng""’

_ Iddian Séientists md lechunlomsm abmndﬂ
“for postsin Indna. .

(:v) Mmmem\ncc ofa Specnai Soetion g
of the National Register of Scientific and
Technical Personnel for enrolment ; of
Indian scientists and technologists: abroad
and for the circu'ation of their names to

all Ministries, Departments of the. Governs_ .

ment of India, State Governments, Union
and State . Public Service Commissions,’
Universities, Public Sector Industries and
large private sector establishments. The
names of such personnel are published
in the monthly Technical Manpower
Bulletin (CSIR) which is distributed free
to about 3000 organisations all over
India. ' ‘

(V) Provision for payment of travel
grant to scientists, who, on their selection
for appoiniment in research institutions in
India, undertake to serve those institutions
for a minimum period of three years.

Joint Consultative Machinery

2334. SHRI CHANDRA SEKHAR

SINGH : Will the PRIME MINISTER
be pleased to state : :

(a} whether the proposed legislation to
make the Joint Consultative Machinery
a statutory body has since been drafted ;

(b) if so, when it is likely to “be lmro- ,
duced ; and

() if the replies to parts (a) and (b) .

above be in the negative, the reasons for o

the delay ?

THE MINISTER OF STATE IN THB o

MINISTRY OF HOME AFFAIRS AND -

IN THE DEPARTMENT 'OF PERSON-
NEL (gHRl RAM NIWAS MIRDHA) -
(a) to ). Consultmons BIG. bamg beld -
with' the rcprosmtatwes of the Siaff Side -

: i‘of the Natiomi Council saz upu'nder the‘;.





